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themselves in accordance with the 
local conditions and requirements. 
Normally, the land and the houses 
built thereon have to be mortgaged 
with the State Government as securi-
ty. Some State Governments also 
take personal sureties in addition. 

(d) No. 

Nature Care S,.tem 

855. Sbrl Bam Haddl Y.dav: 
SbrimaU Ramdalarl SIaha: 

Will the Minister of Health aad 
....... 1Iy PlaaniD~ be pleased to .tate: 

(a) whether Government have 
given any cons'deration to the Nature 
Cure System In the country; 

(b) if so, whether Government 
have received the Report of the AII-
India Convention of Prakritic Chikhsa 
held near Chandigarh recently; and 

(c) if 10, Government'. reaction 
thereto? 

The Mlalst .. or Health aDd I' ... U,. 
PlaDDla~ (Dr. SuuUa N.Yar): (a) 
Yes. The Government is being 
advised by a Nature Cure Advisory 
Committee for the development 01 this 
system in the country. Grants are 
being gi ven to various insti lu tions on 
the recommendations of this Commit-
tee for research and training In 
Nature Cure. 

(b) No. 
(c) Does not ariae. 

BraDCIa oIIIce of __ "0 BaH ., 
ladla at G ...... tI 

858, Sbri Buumatarl: Will the 
Minister of PIa_ be pleased to 
state: 

(a) whether it is a 'act that the 
Reserve Bank ot India have accepted 
a proposal to convert the Bank's Sub-
office at Gauhatl a full-ftedged branch 
offtce; and 

(b) it 10, when the p~ I. 
'iltely to be materiallled? 

Tbe Mlalster of l'tnaDee (Sbrl 
S.cbladra Chaudburl: (a) and (b). 
Yes. An integrated branch of the 
Reserve Bank will be opened .. t Gau-
ba Ii, as soon as a building has been 
constructed. 

BedO.eJ0PDlOllt of TJmarpar, Delbl 

857. Sbrl Sblv CharaD Gupta: Will 
the Minister of Works, Hoasiq uuI 
UrbaD Develop ..... at be pleased to 
state: 

(a) whetber It is a fact that a 
Redevelopment plan of Timarpur 
area has been prepared by Govern-
ment; 

(b) whether it I. allo a taet that a 
large nwnber of quarter. are \yin, 
vacant for the last several montbs; 

(c) when these quarten will be 
demolished; and 

(d) when the next phase at cons-
truction will be taken in hand and 
when it is likely to be completed? 

The Mla1sier of Worlla, HoWlln~ and 
Urban Development (Sbrl lIebr 
Chaad Khanna): (al Yes. 

(b) and (c). Action was Initiated to 
get 50 dilapidated quarters vacated 
and demolished so that the next phase 
at the redevelopment prollrmme 
could be taken up. All quarten, elt-
cept one, bave been wcated. The 
quarten are likely to be demolished 
and the lite cleared by the middle of 
this year. 

(d) Tbe commencement and cum 
pletion of tbe next phase depend. 
upon the aV'3ilability of funds. 

Air Cundltlonlq of Ceatnl 
Gove...-t 0IIkla 

858. Sbri DaMna.. Deb: Will the 
Minister of Works, Bo...... .... 
Urban Developmeat ·be plealed 
to state the total amount spent lor 
air-conditionin, the Central Govern-
ment offices arter the declaration ot 
National Emergency In 18621 

The MIaIAe. of Worlai, B-aa~ ... 
Urbaa De.elopmeai (8br1 lIeIIr 
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ChlUl4 KJuuma): The information is 
being collected and will be laid on 
the Table of the Sabha. 

Dhavasan Thermal Plaat 

859. Shrl Man SInIh P. Patel: 
Will the Minister of IrrlpUoD and 
Power be plealed to state: 

(a) whether the Government of 
Gujarat have submitted a proposal to 
expand the Dhuvaran Thermal power 
station; and 

(b) if BO, the Central Goverriment's 
reaction thereto? 

The Minister of IrrJptl"a IUId 
Power (Shrl Fakhrllddln Ahmed): 
(a) Yes. A proposal to extend the 
250 MW Dhuvaran Thermal Station 
by insta11ing 2xl251UO MW sets dur-
Ing the Fourth Plan was received 
from the Gujgrat State Electricity 
Board. J 

(b> It has been approved by the 
Government of India. 

Developmeat of Mahl Blver 

In. 8hr\ Man Sinh P. Patel: 
8hr\ Sham LaJ Saraf: 
Shrl Bam Barkh Yaclilv: 
Shri Onbr Lal Ber_: 

Will the Minister of IrrlgaUoa and 
Power be pleased to state: 

(a> whether Government have taken 
any decision to develop the fun poten-
tial of River Mahl; 

(b> if so, the details of the acree-
ment reached between Gujarat and 
Rajasthan In this regard and the 
beneftts that will accrue to each 
State; II'Dd 

(c> whether theee schemes will be 
Included In the Fourth Five Year Plan 
and when they are likely to be com-
pleted? 

The MlaIster 01 IrrIIatletn .... 
Power (8hr\ Fakh .... oIIn Abmed): 
(a) and (b). Acreement ha. been 
reached between Gujarat gnd Rajas-
than regardlnl the construction of the 

Kadana Dam in Cujarat and Bans-
wara Dam In Rajaltban. The details 
of the agreement On the benellts 
according to each of the two States 
are indicated below. 

Kadana Dam. 

1. Kadana Dam should be built to 
FRL 419.00. The entire cost and 
benellts of this Project will be borne 
by GUj9rat. At a later date wnen 
Mahi areas are. taken over by nar-
mada and a purt of the Kadana waters 
are released for use in Rajasthan 
Rajasthan should pay to Gujarat an 
apPl'Opriate cost of the Dam for suen 
use. The exuet proportions w1l1 ne 
lIxei at the time when such releases 
become available. 

BanaWQ.TQ, Da.m. 

2. Banswara Dam across Mahi, IDea-
ted In R<ljasthan, will be built to 
F.R.L 921.00. Out of the total cost 
of t~ Dam, a portion will be alloea teo 
for power which Rajasthan will deve-
lop from the waters of this reserVOll. 
Thill will be at the rate of Rs. 1,2501-
per KW IIrm power. If the total COlt 
of the dll'm Increases beyond RI. a 
crores, the allocated cost per KW 
"'ken above will also be increalea 
proportionately. 

3. The cost of the dam for I'RL 
915.00 should be shared between 
Gujarat and Rajasthan In the ratio of 
40.9, as the utilization of the waters 
for irrigation Inclusive of evaporaUoD 
lOBI •• "re 40 TMC in Gujarat and Y 
TMC in RajaBthBn. 

4. Building the dam upto J'RL 
921.00 will give an additional storage 
of 7 TMC which will be useful In lean 
years for ensuring IIrming of power 
generation. In view of this. Raj .. -
tban has aareed to bear the durerenee 
m cost for building Dam between 
FRL 921.00 and FRL 815.00. 

5. At a later date when Narmada 
Development takeo place and wben 




